
AGRAHAYAH'A 14. 1908 (SdK..f) 

facilitate visit of tourists to neilbbourinl 
countries. Visas to genuine tourilts are 
freel, .ranted by Millions without prior 
reference to tbe Govt. of India. 

The followinl corporate Itrate.i_ were 
plaDned at the seminar for tourism promotion 
to India: 

1. Lower promotional airfares suppor-
ted by low tourist packales durin. 
the off-season sucb as .f Affordable 
India". Himal.yan and Adventure 
Tourilm, CoD Ires. and Conventions. 
incentives. etc. 

2. Inclusion of Tourism counes •• 
part of staff trBioina. cnbancement 
of alents education tours to India. 
promotion of tourism tbroulh 
Departmental stores in foreign 
markets. 

3. Increased participation in Trade 
Fairs and Travel Marts and also 
iDvitina Indian tour operators and 
botel cbains to pclrtlClpate in tbe 
promotion of IDdlan food festivals. 

..... Ia UlDlt for House BuildlDa Ad, ... 
(01' Stall' of NatioDalised Banks 

5090. SHR.I SO.\1NATH RATH: Will 
tbe Mioiaiter of FINANCE be pleased to 
atato : 

<a) wbether it is a fact tbat Government 
have raised the limit for bOUIO buildiDa 
advaoc:c for tbe sta1f of tbe nation.baed 
banu in viow of tbo raise ia cooatJ'uctioD 
c:o.ta. ud 

(b) if so. tile detaila thereof! 

THB MINISTBR. OF STATE IN THB 
MlNJSfB.Y OF FINANCB (SHR.I 
JANARDHANA POOJAR Y): (a) and (b) 
Government bas raised tbe limit of House 
BuildiDa Advance upto aa. 1.10 I.ca for 
olerical .taB' aDd R.I. 75.000/- for subordinate 
ataff of publac 8~tor banks. OD iDterest of 
balf of tbe o&illlD8 Bank &.to (wbiGb is SW-
at preaeol). odler terms & coDcliuooa alrcad7 
gil", ia oaGb bank romalDI.D& UDCbaDpd. 

[T,tlllllallo.] 

Gnat of ...... to .... LGCIateli 0. .... 
BnIICIa .Jarlsdlctloa 

5091. SHRI R.AJ KUMAR RAI: Will 
tbe Minister of FINANCE be pleased to 
state: 

(a) wbether there is any restriction OD 
baok branches to afaot loaDS to partiea livioa 
outside in tbe area of tbeir juri.dic tioD ; and 

(b) if .0, tbe details of luide1iDes isaucd 
in tbis rcprd ! 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FINANCE (SHRI 
JANARDHANA POOJAR Y): <a) and (b) 
Rescrve Bank of India bas reported that 
tbere are DO restrictions 00 the brancbes 01 
tbe banks to Irant loaDS to parties IiYina 
outside their juri.diction. However, geoerally 
tbe branches of banks are required to extend 
credit to parties residing within tbe reasonable 
distance from the branches to ensure proper 
supervision of tbe cod-use of tbe fundi aDd 
effective foIlow .. up • 

AII.ed Irrea.ladt... iD B .. k of .. d .. 
Esaml .. tIoo for Pl'obatlo_~ Otrlcen 

5092. SBRJ P. M. SAYEED: 
SHRI RAM DHAN : 
SHR.I HUSSAIN DALWAI: 
SHill PRAKASH CHANDR.A : 

Will the Minister of FINANCE be 
pleased to .tate : 

(a) wbether bia attcntion haa beea 
drawn to tbe report publisbed in tbe Timea 
of Jodia of 26 Octo~er. 1986 (Delhi Bditioa) 
aliCaiD8 certain irreaularides in tbe Unioa 
Bank of IDdIA eumiDation for prob.ti~ 
o8lcen ; 

(b) if so. tho facta of the case ; and 

(c) the pncaatiODa tatoo to ensuro tb., 
_oil iaokIellti do pot _ur 7 




